
04.07.2018                            J- 1       PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

AT 02.15 P.M.
1.CRL.A.902/2013 STATE NCT OF DELHI      AASHAA TIWARI,H.K.CHATURVEDI

VS AMIT SHARMA & ORS.      SAGAR CHATURVEDI,D.K.SHARMA,B.S.RANA
     BABITA AHLAWAT SATYAM SISODIA

                                                          MANISH AWASTHI,ARUN SHARMA
COURT NO. 25 
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 2:30 PM 
1.C.R.P.176/2016 RAVINDER CHAUDHARY ANUJ KUMAR, R.K.SAHNI
  CM No. 39733/2016 VS KISHAN KUMAR PACHAURI & ORS

2.CM(M)NO.243/2017 RAMVATI THR.HER S.P.A PRADEEP KUMAR R.M.SINHA,SANDEEP KHATRI   
  CM No.8111/2017         VS SUKHBIR SINGH CHAUHAN (THR LRS) ARVIND KUMAR SHARMA

ORS. RESPONDENTS V.P.RANA,DEEPAK GUPTA
BHARAT GARG

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 PM

1. W.P.(C) 5004/2017 M/S RAMKY INFRASTRUCTURE LIMITED    MONI CINMOY,VARUN NISCHAL
   CM.NO. 21615/2017 VS MICRO AND SMALL ENTERPRISES    NIKHIL NIMESH,SHASHANK GARG

FACILITATION COUNCIL & ANR    TARIQ KHAN

COURT NO.20
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 2.15 P.M.
1. RFA 227/2017 HARJEET SINGH MAINI KAMAL GUPTA, KIRTI KAKKAR 

VS. PARAMJIT SINGH MAINI TRIPTI GUPTA,RAMYA KUTTY
CHANDNI GHAI, NALIN TRIPATHI
DEEPIKA V. MARWAHA,ALOK PANDEY

2. RFA 228/2017 HARJEET SINGH MAINI KAMAL GUPTA, KIRTI KAKKAR 
   CM APPL. 7483/2017 VS. RAM SINGH MAINI TRIPTI GUPTA,RAMYA KUTTY
   CM APPL. 26331/2017    (DECEASED) THR HIS LEGAL CHANDNI GHAI, NALIN TRIPATHI

HEIR & ANR.   DEEPIKA V. MARWAHA,ALOK PANDEY

3. RFA 68/2009 RAKESH KUMAR AGGARWAL S.K.BANSAL,AJAY AMITABH SUMAN
VS. LOCK & LOCKING DEVICES KAPIL KUMAR GIRI,VINAY KUMAR SHUKLA

HARSHWARDHAN PANDEY,PRAVEEN KUMAR 
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4. RFA 902/2016 ASHA ROHILLA APPELLENT IN PERSON
   CM APPL.19098/2017 VS. PARAMPREET SINGH & ANR. S.S. BHATIA,NAVEEN ARYA 

5. RFA 892/2016 ARBINDER SINGH KOHLI & ANR. HARISH MALHOTRA,MOHIT JOLLY 
   CM APPL.42294/2016 VS. GOBIND KAUR KOHLI VIKAS MALHOTRA, P.S.BINDRA,
   CM APPL.37579/2017 RISHIKA ARORA,ASHMITA

BHUVNESHWAR,SAVI ABBOT

6. RFA 331/2012 OP GUPTA R.K.TEWARI,R.K.BHARGWA
VS.SARLA DEVI JAIN Y.R.SHARMA, RANJAN KUMAR

7. RFA 58/2013 AIRLINE ALLIED SERVICES LTD SAROJANAND JHA,SUNIL KUMAR 
VS. JOHN ARTHUR ANIN NEELAM AGARWAL

8. RFA 94/2011 JAGMOHAN BEHL D.K.RUSTAGI,VIKRANT YADAV
   CM APPL.4097/2015 VS. COL KS GUPTA & ANR. N.PRABHAKAR,DHRUV SHARMA

9. RFA 93/2017 ASMA PRAVEEN DIWAN SINGH CHAUHAN
   CM APPL.3153/2017 VS. BADRU NISA & ORS AMIT DHALLA

10. RFA 369/2016 CHAITANYA KOCHAR APPELLANT IN PERSON
    CM APPL. 118/2018 VS. HARSH SEHGAL RAHUL BAMEL
    CM APPL. 8551-53/2018

11. RFA 245/2013 POMEY PLASTIC WORKS RAJAT ANEJA,NISHA SHARMA
    CM APPL. 3703/2016 VS. GULSHAN ARORA GULSHAN ARORA,SHITIZ ARORA
    CM APPL. 12300/2018

12. RFA 191/2007 RAVI LUTHRA NEERAJ GROVER,MEHAK NAKRA
VS. M.A.K.LALL & ANR. ABHISHEK BUTOLIYA

13. RFA 400/2017 SAROJ BALA YADAV BIJI RAJESH,ESHITA BARUAH
    CM APPL. 15029/2017 VS. VED PRAKASH YADAV DIWANKAR SEHTI
    CM APPL. 30450/2017

14. RFA 765/2015 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS G SINGH & ANR M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA

15. RFA 168/2017 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS S.P.BATRA M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA

16. RFA 178/2017 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS JASWANT SINGH ANAND M.K.TIWARI,AMIT SINGH CHADHA
(SINCE DECEASED)THR.LRS KUNAL SINHA
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17. RFA 186/2016 UNION OF INDIA&  ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA

VS GOVINDRAM @KHIMU M.K.TIWARI,AMIT SINGH CHADHA
JARANI KUNAL SINHA

18. RFA 213/2016 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS WADHURAM KEWALRAMANI & ANR M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA

19. RFA 214/2016 UNION OF INDIA&  ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS JYOTI P.KEWALRAMANI & ANR M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA

20. RFA 219/2016 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS WAZIR CHAND VASUDEVA & ANR M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA

21. RFA 224/2016 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS SUDHA NATH & ANR M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA

22. RFA 229/2016 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS C.L.CHIKERSAL M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA

23. RFA 237/2016 UNION OF INDIA&  ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS SARABJIT SINGH PUREWAL M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA

24. RFA 272/2016 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS ASHOK RAKSHIT M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA

25. RFA 310/2016 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS N.K.WIDHANI M.K.TIWARI, RESPONDENT IN PERSON

26. RFA 311/2016 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS KANHIYALAL KEWALRAMANI & ANR M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA

27. RFA 377/2015 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS BALDEV SINGH NARULA M.K. TIWARI, SANAD KUMAR JHA

28. RFA 379/2015 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS GURVINDER SINGH NARULA        M.K.TIWARI,SANAD KUMAR JHA

29. RFA 596/2015 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS AMLEEK RATAN M.K.TIWARI,AMIT SINGH CHADHA

KUNAL SINHA
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30. RFA 597/2015 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA

VS DEV RAJ GOEL M.K.TIWARI,AMIT SINGH CHADHA,KUNAL
SINHA

31. RFA 598/2015 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS HARJINDER SINGH DUGGAL M.K.TIWARI,AMIT SINGH CHADHA,KUNAL

SINHA

32. RFA 733/2015 UNION OF INDIA & ANR  SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS DR.ARUN KUMAR NIGAM M.K.TIWARI,AMIT SINGH CHADHA,KUNAL

SINHA

33. RFA 734/2015 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS SATISH KUMAR MITTAL M.K.TIWARI,AMIT SINGH CHADHA,KUNAL

SINHA

34. RFA 738/2015 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS JAG MOHAN CHHABRA M.K. TIWARI, RESPONDENT IN PERSON

35. RFA 739/2015 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS JYOTI PARMANAND WADHWANI M.K.TIWARI,AMIT CHADHA,KUNAL

SINHA

36. RFA 841/2015 UNION OF INDIA&  ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS H.N.AGGARWAL M.K.TIWARI,AMIT SINGH CHADHA,KUNAL

SINHA

37. RFA 842/2015 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS TARLOK SINGH ANAND M.K.TIWARI,AMIT SINGH CHADHA,KUNAL

SINHA

38. RFA 1016/2016 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS CAPT VK CHHABRA M.K.TIWARI,AMIT CHADHA,KUNAL

SINHA

39. RFA 1023/2016 UNION OF INDIA & ANR SANJIV KUMAR SAXENA,RUCHIR MISHRA
VS RAJENDRA PRASAD SINGH M.K.TIWARI,AMIT SINGH CHADHA,KUNAL

SINHA

HIGH COURT OF DELHI                            
03rd JULY,2018                              REGISTRAR (LISTING)
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        COURT NO.  24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

5.  CS(OS) 1133/2015          MRS. RENU MATHUR & ANR       ARCHANA SHARMA, DIVAKAR UPADHYAY, 
                              Vs. MRS. UMA NARULA & ORS.   ROOPA PAUL, PRAVEEN SWARUP, SUNIL

CHOUDHARY, JUGAL WADHWA, NARESH
CHARNAL, RISHABH WADHWA, BHARAT 
DEEPAK, TARUN KAPOOR

*********

COURT NO. 25  
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

    AT 02.30 P.M.

1.  CS(COMM) 153/2016         ROHIT SINGH & ANR  SHWETASREE MAJUMDER, PRITHVI          
    I.A. 2885/2016            Vs. APPLE INC                SINGH, VISHNU REGE, SUDHIR 
    I.A. 2886/2016                                         CHANDRA, PRAVIN ANAND, ADITYA 
    I.A. 5333/2016                                             GUPTA, UTKARSH SRIVASTAVA,   

FIDUS LAW CHAMBERS,ANAND AND 
 ANAND

*****

COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M.

9.  O.M.P. (COMM) 268/2017    M/S COLLAGE ESTATES PVT. LTD. DEEPAK BISWAS, ISHITA JAIN 
                Vs. BLUE STAR LTD.           AKHIL SIBAL, YASHVARDHAN, SMITA

KANT, AMBUJ DIXIT 

********                       

COURT NO.  15  (OS – B)   
HON'BLE MR. JUSTICE NAVIN CHAWLA

    AT 10.30 A.M.

12. EX.P. 278/2015            LDK SOLAR HI-TECH(SUZUHOU)   PROMOD NAIR,MANINI BRAR,
                              CO. LTD.                     P.V. KAPUR, MANEESHA DHIR, VARSH
                              Vs. HINDUSTAN CLEANENERGY    BANERJEE, KARAN  KAMAL,KUNAL 
                              LIMITED (FORMERLY MOSER BEAR GODHWANI, V.K. NAGRATH, 
                              CLEAN ENERGY LIMITED)        SIDHANT KAPUR, KAVERI GUPTA,

RAGHENTH  BASANT,DHIR AND 
DHIR ASSOCIATES              

13. O.M.P.(EFA)(COMM.) 5/2016 OHT HAWK AS                  ARVIND K. NIGAM, O.P. GAGGAR, 
    I.A. 6393/2016            Vs. JAGSON INTERNATIOAL LTD. NIKHIL SHARDA, MEHTAB SINGH 
    I.A. 6394/2016                                         SANDHU, ARUN KUMAR VARMA,

SANJEEV  MAHAJAN, ASHISH JOSHI
*****
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